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Opea Ceyrt 

CENTRAL AOMINIS'IRATIVE 'lRIBUNAL 
ALLAHABAD BENCH 

ALI..AHABAD -

Original Application No, 1090 t>f 1992 -

Allahcbaa this the 30th ••Y of Nevember, 2000 

HoR'ble Mr.V.K. Majt>tra# Member (A) 
Hog'ble Mr~S,K,I• Naqvi, Member (J) 

Mamta Srivastava, W/e Sri Bipin Behari Lal# 437-B 

Type-III, ·D,L,W, Coleay, Varanasi. 

Applicant 

Versus 

1. Union of Iniia through the General Manager, 

North Eastern Railway, Gorakhpur. 

2. Divisional R•ilway ~nager, Varanasi Division, 

North Eastern Railway, Varanasi. 

Respcmaents 

By A•vocate Shri V,K, Goel 

0 R D E R ( Oral ) ...., ____ _ 

By Hon'ble Mr,V,l<, Milietr~, t-1ember (A) 

The applicant is seeking airection fer 

allecation of seniority in Varanasi 1iivisien w,e,f. 

10,5,1988, on which aate she joinee that aivisioa 

on transfer from Gorakhpur •ivisicn, •ccepting the 

bottom seniority, 
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Clerk in the Gerakhpur &!vision oa 17.11.1986 • 
• 

She sought voluntary transfer from ~orakhpur te 

Varanasi even on bettGm seniority at Varaaasi. 
' 

On such transfer, she j~ine& Varanasi aivisioa 

on 10.5.1988. She has s•ught th•t ia terms of 

her transfer brier aated ~y, 1988(annexure-1) 

~ssea by Geaeral Maaager, she saeula be assignea 

3. Learnee counsel of the res penaents arew 

our •ttention to the respGmaents ceunter-reply, 

where re•peaaents have aamittea applic•nt's eRt­

itlement te senied ty in Varanasi aivision w.e.f. 

10.5.1988. They have alsg aasurea th~t the 

applic•Rt will be allewea seniority in Stere Unit 

w.e.f. 10.5.1988 ana not from any later a•te. 

-
In view of the fact that the responaents 

have acceptea applicant's entitlement to the . 

seniority w.e.£. 10.5.1988 when she joiaea at 

Varanasi •ivision, the responaeRts are airectei 
'fo! 

tG allecate the seniDrity ~ ~applicant ia 

which shoula be refltctea in the next seni~rity 

li~t as ana when it is is s uea. The o.A. is 

• isposea of in the above terms. No costs. 
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